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GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

NO.UPLOK-1/DE/1092/2017/ARE-16 Multi Storied Building,
(Encl: (a) Recommendation of Hon’ble Dr. B.R. AmbedkarVeedhi,
Upalokayukta&Inquiry Bengaluru — 560 001
Report of Inq.Officer, in original Date: 04/02/2021

(b) Connected records

/CONFIDENTIAL/
To,

Dr.J. Ravishankar, IAS

Secretary to Government,
(Municipalities & UDASs)

Urban Development Department,
Vikasa Soudha, Bengaluru 560 001.

Respected Sir,
Sub:- Departmental inquiry against;
1) Sri Khaza Sadruddin, the then Junior
Engineer, (PRD), Town Municipal Council,
Wadi, Chitapur Taluk, Kalaburagi District-
Presently working at Public Works Department,
Kalaburagi Sub Division, Kalaburagi;

2) Sri Siddappa Somapur, the then Junior
Engineer, Town Municipal Council, Wadi
' Chitapur Taluk, Kalaburagi District — Presently
-/ = working at Town Municipal Council, Shahbad;

N\

\ 3) Sri Ramesh Pattedar, Chief Officer, Town
e)( Municipal Council, Wadi, Chitapur Taluk,
Kalaburagi District;

4) Sri T.B. Kumara Naik, then Chief Officer, Town
municipal Coundil, Wadi-Presently working at
Town Municipal Council, Nanjanagud;

5) Sri Ashok R. Kalal, the then Assistant
Executive Engineer - Presently working at
District Urban Development Cell, Kalaburagi
District; Kalaburagi,
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6) Sri S.P. Viraktamath, the then Executive
Engineer — Presently working at District Urban
l1to4



Development Cell, Uttara Kannada District,
Karwar-Reg.

Ref:- 1) Government Order No. S 95 aw0d 2016,
Bangaluru dated 28/09/2017

2) Inquiry Report dated: 27/01/2021 Of
Additional Registrar  of Enquiries-16,
Karnataka Lokayukta, Bengaluru

3) Recommendation dated: 01/02/2021 of
Hon’ble Upalokayukta-1, State of
Karnataka, Bengaluru.

*kkkx

Adverting to the above, I am directed to forward herewith the
Recommendations of the Hon’ble Upalokayukta-I, State of
Karnataka, Bengaluru, dated 01 /02/2021 in original, and the
Report of the Inquiry Officer, in original, along with relevant
records of inquiry, as detailed below:

INDEX

| Sl. No. Particulars of Documents #?age Nos. |

S SE———

One Sealed cover containing the recommendation |
dated 01/02/2021 of Hon’ble Upalokayukta-1. and '
inquiry report dated 27/01/2021in originals. ‘

File 1 Order Sheet File (Original) | 1-21

File2 Documents containing :

L. 12(3) report of Hon’ble Upalokayukta-1 22-25
dated:19/07/2016.

(xerox)

II.  Government Order No. NaAaE 95 DMK 2016 26-27
Bengaluru dated 28.09.2017 (xerox)

IIT. Nomination order No: Uplok-1/DE/1092/2017
of Hon’ble Upalokayukta-1, Bangalore

dated: 13/11/2017. (xerox) | 28-29

IV. Served Articles of Charges dt.29/11/2018 30-37
along with covering letter of Police Inspector,

Lokayukta, Kalburgi (30 Xerox 31 to 37 Original) |

V. First Oral Statement of DGO 1 to 6 (original) 38-43

VL. Joint Defense statement of DGOs 1 to 6 dtd. 44-50
04.05.2019 filed by Advocate for DGOs (Original)

VII. Second Oral Statement of DGOs 1 to 6 dated 51-56
16/01/2020 (original)

VII. Joint Written Arguement of DGOs 1 to 6 57-66
Dated 29.12.2020 filed by Advocate for
DGOs. (original)

File 3 Witness examined on behalf of the Disciplinary | ]
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Authority

PW-1: Smt. Siddupanchala, 67-71
(Complainant) (Original)
PW-2: Sri. M. Deviprasad (Retired Executive 72-79
Engineer, Lokayukta, TAC, Bengaluru)
(Investigation Officer) (Original)
Documents marked on behalf Disciplinary Authority
(Ex.P1 to P.10)
Ex.P-1: Complaint of complainant dated 80-81
06/05/2012 (original)
Ex.P-2: Form No. I (complaint) dated 06/05/2012. 82-85
(original)
Ex.P-3: Form No.2 (Affidavit) dated 06/05/2012. 86
(original)
Ex.P-4: Complainant submitted information 87-231
obtained under RTI at the time of
submitting complaint (Xerox)
Ex.P-5: 7 photos (Original) 232-238
Ex.P-6: Spot Mahazar of .O. & C.D. dated 239-248
22/04/2014
(Original)
Ex. P-7: Another Spot Mahazar of 1.O. dated 249-253
23/04/2014 (Original)
Ex.P-8: Rejoinder of the complainant dated 254
. 18/12/2014 (Original)
File 4 Ex.P-9: Along with Rejoinder 2 cuttings of daily news | 255-256
paper (Xerox)
Ex.P-10: C.D. 257
Ex.P-11: Investigation Report of 1.O. dated 258-271
16/07/2014 (14 sheets) (Original)
Ex.P-12: Detail statement of development works in 272-278
SFC-2012-13 (6 sheets) (Original)
Ex.P-13: Grants list sanctioned to the said 2 279-280
works by the Deputy Commission,
Kalburagi. (Xerox)
Ex.P-14: Estimate for the 2nd work for construction 281-284
of main drain ( 4 sheets) (Xerox)
Ex.P-15: As per direction of DC, Gulbarga, Chief 285-288
Officer issued approval order dated
11.07.2011 (3 sheets) (Xerox)
Ex.P-16: For 1st works having paid the bill 289-326
(29 sheets) (Xerox)
Ex.P-17: For 2nd works having paid the bill 327-355
(24 sheets) (Xerox)
Ex.P-18: Construction of CC Drain connected 356-438
documents and CD (82 pages & 1 CD)
(Xerox)
Witness examined on behalf of the DGOs 1 to 6
DW-1: Sri. Khaja Sabrudin (DGO-1) (Original) 439-449
file.s DW-2: Sri. Siddappa Somapura, (DGO-2) (Original) 450-457
DW-3: Sri. Ramesh Pattedar, (DGO-3) (Original) 458-465
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r ‘EW—4: Sri. Kumar Naik (DGO-4) (Original) 466-473

-

| DW-5: Sri. Ashok R Kalal (DGO-5) (Original] 474-482

-0 ori. 5P, Virakthimutt -0) (Original) ] =
| DW-6: Sri. S.P. Virakihi DGO-6) (Original 483491 |
|

Documents marked on behalf of the DGOs 1 to 3

submitted to DRE-3 (Original)
File 6

Ex. D-1: Comments dated 14/01/2016 of DGO-4 492-493

submitted Office Note ( 8 sheets) (Xerox)

Ex. D-2 : Along with comments of DGO-4 he 494-509

[LEX D-3: For another work DGO-4 submitted Office 510-519

|

Note ( S sheets) (Xerox) J\l

Receipt of the Recommendation of the Hon’ble Upalokayukta-I,
along with the Report of the Inquiry Officer in a sealed cover and the
connected inquiry records, as mentioned above, may please be

acknowledged, at the earliest.

Yours faithfully,

P

(USHARANI)
Registrar,
Karnataka Lokayukta,

% Bengaluru

Copy to

Addl. Registrar of Enquiries -16, Karnataka Lokayukta, Bengaluru
along with copy of recommendation, for information and further
necessary action.
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GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

No. UPLOK-1/DE/1092/2017/ARE-16 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560 001
Date: 01/02/2021

RECOMMENDATION

Sub:- Departmental inquiry against;
1) Sri Khaza Sadruddin, the then Junior Engineer,
(PRD), Town Municipal Council, Wadi, Chitapur
Taluk, Kalaburagi District — Presently working at
Public Works Department, Kalaburagi Sub Division,
Kalaburagi;

2) Sri Siddappa Somapur, the then Junior Engineer,
Town Municipal Council, Wadi, Chitapur Taluk,
Kalaburagi District — Presently working at Town
Municipal Council, Shahbad;

3) Sri Ramesh Pattedar, Chief Officer, Town Municipal
Council, Wadi, Chitapur Taluk, Kalaburagi
District;

4) Sri T.B. Kumara Naik, then Chiei Officer, Town .
Municipal Council, Wadi — Presently working at
Town Municipal Council, Nanjanagud;

5) Sri Ashok R. Kalal, the then Assistant Executive
Engineer - Presently working at District Urban
Development Cell, Kalaburagi District, Kalaburagi;

6) Sri S.P. Viraktamath, the then Executive Engineer —
presently working at District Urban Development
Cell, Uttara Kannada District, Karwar — Reg.

Ref:- 1) Govt. Order No.gsws 95 @acf 2016, Bengaluru dated
28/9/2017.

2) Nomination order No. UPLOK-1 /DE/1092/2017,
Bengaluru dated 137/11/2017 of Upalokayukta-1,
State of Karnataka, Bengaluru

3) Inquiry Report dated 27/01/202 1of Additional
Registrar of Enquiries-16, Karnataka Lokayukta,
Bengaluru

The Government by its order dated 28/9/2017 initiated the

disciplinary proceedings against (1) Sri Khaza Sadruddin, the then
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No. UPLOK-1/DE/1092/2017 /ARE-15

Junior Engineer, (PRD), Town Municipal Council, Wadi, Chitapur
Taluk, Kalaburagi District ~ Presently working at Public Works
Department, Kalaburagi Sub Division, Kalaburagi; (2) Sri Siddappa
Somapur, the then Junior Engineer, Town Municipal Council,
Wadi Chitapur Taluk, Kalaburagi District — Presently working at
Town Municipal Council, Shahbad; (3) Sri Ramesh Pattedar, Chief
Officer, Town Municipal Council, Wadi, Chitapur Taluk, Kalaburagi
District; (4) Sri T.B. Kumara Naik, then Chief Officer, Town
Municipal Council, Wadi - Presently working at Town Municipal
Council, Nanjanagud; (5) Sri Ashok R. Kalal, the then Assistant
Executive Engineer - Presently working at District Urban
Development Cell, Kalaburagi District, Kalaburagi; (6) Sri S.P.
Viraktamath, the then Executive Engineer — presently working at
District Urban Development Cell, Uttara Kannada District, Karwar
(hereinafter referred to as Delinquent Government Officials 1 to 0,
for short as DGO-1, DGO-2, DGO-3, DGO-4, DGO-5 and DGO-6
respectively) and entrusted the Departmental Inquiry to this

Institution.

2. This Institution by Nomination Order No.UPLOK-1 /DE/1092/
2017, Bengaluru dated 13/11/2017 nominated Additional
Registrar of Enquiries-11, Karnataka Lokayukta, Bengaluru, as the
Inquiry Officer to frame charges and to conduct Departmental
Inquiry against DGOs 1 to 6 for the alleged charge of misconduct,
said to have been committed by them. Subsequently, by Order No.
UPLOK-1&2/DE/Transfers/2019, dated 7/2/2019, the Additional
Registrar of Enquiries-16, Karnataka Lokayukta, Bengaluru was
re-nominated as inquiry officer to conduct departmental inquiry

against DGOs 1 to 6. .
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No. UPLOK-1/DE/1092/2017 /ARE-16

S The DGO-1 Sri Khaza Sadruddin, the then Junior Engineer,
(PRD); DGO-2 Sri Siddappa Somapur, the then Junior Engineer;
DGO-3 Sri Ramesh Pattedar, Chief Officer; DGO-4 Sri T.B. Kumara
Naik, then Chief Officer; DGO-5 Sri Ashok R. Kalal, the then
Assistant Executive Engineer; and DGO-6 Sri S.P. Viraktamath,
the then Executive Engineer — of Town Municipal Council, Wadi,
Chitapur Taluk, Kalaburagi District were tried for the following
charge:-
“ OBH0HD SIS FOFD HPTTONE oz RNRD BT e
TOROD THTFLEODHY 300D @POHOSTTN, DTBEIOD ST
XFoFD 0T ATH, AReITT &30 esy 3OO0 WPONOIBTTN,
So0S0h <03 XTFD FPIT Teer IZemeoHnm e
DBOP  TTHRODNY  WNaTHT0, BDTIOT JOONTTT BT AR

TOROPD  TTRPODY mgsaétpaoomm, [OVSLH BT

St
FFocd o33 w3ee3  OT. e . 8T ey ATI0DIT
FODFTROE  9OPOBTTIN ToNL VTIOP  BTOT pstole
PBT XD, DOERT GT e FOOPNFToOT WPONOZTTON
LTIV QW LT ©BOODY 240 ewororw 270
MERIT'ROR 2300 TORMWOONTY, 80.48,492/-n®18  Tonw
GIMOLIAY mée_apojag 0T D5z BT WP 40 QDTS BTOR
FOTMOOOIIY, BR.24,141/-ReR  JVFLAT), IWO FoRDMOOR
F003LEF PR 32)&_Jﬁdmﬁg©da@m BOWORTY,
0BT SQFs  IHF YN %EOLRPOTONT),  AFFO
PPoOR  VWIRYT  0e80NY IBDIRHOB  TOTEBSONOT
ROF%, FTortid DONDes Bewo JoPINYD (IRS) 1966 AOHT

3(1)sRoDY cﬂbérdéoﬁ&éﬁﬁd@ea.”

4. The Inquiry Officer (Additional Registrar of Enquiries-16) on

proper appreciation of oral and documentary evidence has held
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No. UPLOK-1/DE/1092/2017 /ARE-16

that the Disciplinary Authority has proved the above charge
against DGO-1 Sri Khaza Sadruddin, the then Junior Engineer,
(PRD); DGO-2 Sri Siddappa Somapur, the then Junior Engineer;
DGO-3 Sri Ramesh Pattedar, Chief Officer; DGO-4 Sri T.B. Kumara
Naik, then Chief Officer; DGO-5 Sri Ashok R. Kalal, the then
Assistant Executive Engineer; and DGO-6 Sri S.P. Viraktamath,
the then Executive Engineer — of Town Municipal Council, Wadi,

Chitapur Taluk, Kalaburagi District.

S. On re-consideration of inquiry report and totality of the
circumstances of the case, I do not find any reason to interfere
with the findings recorded by the Inquiry Officer. It is hereby
recommended to the Government to accept the report of Inquiry

Officer.

6. The Inquiry officer has held that DGO-1 Sri Khaza
Sadruddin, the then Junior Engineer, (PRD) is responsible for
causing wasteful expenditure of Rs.4,829/-; DGO-2 Sri Siddappa
Somapur, the then Junior Engineer is responsible for causing
wasteful expenditure of Rs.9,700/-; DGO-3 Sri Ramesh Pattedar,
Chief Officer is responsible for causing wasteful expenditure of
Rs.14,526/-; DGO-4 Sri T.B. Kumara Naik, then Chief Officer is
responsible for causing wasteful expenditure of Rs.14,526 /-; DGO-
S5 Sri Ashok R. Kalal, the then Assistant Executive Engineer is
responsible for causing wasteful expenditure of Rs.14,526/-; and
DGO-6 Sri S.P. Viraktamath, the then Executive Engineer is
responsible for causing wasteful expenditure of Rs.14,526/- to the

State exchequer.
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No. UPLOK-1/DE/1092/2017/ARE-16

T As per the First Oral Statement submitted by DGOs 1 to 6;

(i DGO-1 Sri Khaza Sadruddin is due to retire from service
on 29/2/2024;

(ii) DGO-2 Sri Siddappa Somapur is due to retire from
service on 31/5/2026;

(iii) DGO-3 Sri Ramesh Pattedar is due to retire from service
on 30/4/2025;

(iv) DGG-4 Sri T.B. Kumara Naik, is due to retire from
service on 31/5/2026;

(v) DGO-5 Sri Ashok R. Kalal is due to retire from service on
30/4/2021;

(vi) DGO-6 Sri S.P. Virakthamath is due to retire from
service on 30/6/2024

8. Having regard to the nature of charge proved against DGO-1
Sri Khaza Sadruddin, the then Junior Engineer, (PRD), who is
found to have caused wasleful expenditure to the tune of
Rs.4,829/-, by recommending the recovery of the said amount out
of his salary and ether allowances, it is further recommended that
he shall be imposed with penalty of withholding one annual

increment with cumulative effect.

9. Having regard to the nature of charge proved against DGO-2
Sri Siddappa Somapur, the then Junior Engineer who is found to
have caused wasteful expenditure to the tune of Rs.9,700/-, by
recommending the recovery of the said amount out of his salary
and other allowances, it is further recommended that he shall be
imposed with penalty of withholding two annual increments with

cumulative effect;

10. Having regard to the nature of charge proved against DGO-3
Sri Ramesh Pattedar, the then Chief Officer, Town Municipal

Council, Wadi, who is found to have caused wasteful expenditure
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No. UPLOK-1/DE/1092/2017/ARE-16

to the tune of Rs.14,526/-, by recommending the recovery of the
said amount out of his salary and other allowances, it is further
recommended that he shall be imposed with penalty of withholding

two annual increments with cumulative effect.

11. Having regard to the nature of charge proved against DGO-4
Sri Kumara Naik, the then Chief Officer, Town Municipal Council,
Wadi, who is found to have caused wasteful expenditure to the
tune of Rs.14,526/-, by recommending the recovery of the said
amount out of his salary and other allowances, it is further
recommended that he shall be imposed with penalty of withholding

two annual increments with cumulative effect.

12. Having regard to the nature of charge proved against DGO-5
Sri Ashok R. Kalal, the then Assistant Executive Engineer, who is
found to have caused wasteful expenditure to the tune of
Rs.14,526/-, since he is going to retire from service on 30/4/2021,
withholding of increments with cumulative effect will not be a
recourse to be adopted, because the said penalty cannot be
implemented. Hence, by recommending the recovery of a sum of
Rs.14,526/- from the pensionary benefits payable to DGO-5 Sri
Ashok R. Kalal, it is further recommended that he shall be imposed
with penalty of withholding 5% of pension payable to him for a

period of two years.

13. Having regard to the nature of charge proved against DGO-6
Sri S.P. Virakthamath, the then Executive Engineer, who is found
to have caused wasteful expenditure to the tune of Rs.14,526/-, by
recommending the recovery of the said amount out of his salary
and other allowances, it is further recommended that he shall be
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No. UPLOK-1/DE/1092/2017 /ARE-16

imposed with penalty of withholding two annual increments with

cumulative effect.

14. Action taken in the matter shall be intimated to this

Authority.
Connected records are enclosed herewith.

&% te -4
(JUSTICE B.S.PATIL)

Upalokayukta-1,
State of Karnataka,
Bengaluru
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No. Uplok-1/DE/1092/2017 /ARE-16

BTRFIT BRCTCI0E

0. BB ReE-1/8%/1092/2017 /0.63T°.9-16 m:eb.e:soﬂwoaﬂe@oe 2D,
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LBonepTm-560001,
QOJ003: 27.01.2021.
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No. Uplok-1/DE/1092/2017/ARE-16
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